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 PAPERS  LAID  ON  THE  TABLE

 [English]

 MR.  SPEAKER:  Now  Papers
 be  laid  on  the  Table.

 Shri  Balram
 Jakhay.  ,

 to

 Detailed  Demands  for -  of  vi

 ।  of  न  for  5.0... 1991-92

 THE  MINISTER  OF  AGRICUL-
 TURE  (SHRI  BALRAM  JAKHAR):

 1  beg  to  lay  on  the  Table  a  copy  of
 the  Detailed  Demands  for  Grants
 (Hindi  and  English  versions)  of  the
 Ministry  of  Agriculture  for  1991-92.

 [Placed  in  Library.  See  No.  LT-
 299/91]

 बिल 2
 rn

 >
 Maritime  Zones  of  India  (Re

 - of  Fishing  by  Foreign _  Vessels)
 “oad  Secondਂ ‘Amendment  -Ruves;1990 "777  थ

 Rules,  ‘1991 ।

 THE  MINISTER  OF  STATE  OF
 THE  MINISTRY  OF  FOOD  PRO-
 CESSING  INDUSTRIES  (SHRI  GI-
 RIDHAR  GOMANGO):  I  beg  to  lay
 on  the  Table  a  copy  each  of  the  fol-
 lowing  notifications  (Hindi  and  Eng-
 lish  versions)  under  sub-section  (4)
 of  section  25  of  the  Maritime  Zones
 of  India  (Regulation  of  Fishing  by
 Foreign  Vessels)  Act,  1981:—

 (1)  The  Maritime  Zones  of  India
 (Regulation  of  Fishing  by  Fo-
 reign  Vessels)  Amendment
 Rules,  1990  published  in  No-
 tification  No.  S.O.  36(E)  in
 Gazette  of  India  dated  the
 22nd  January,  1991.

 (2)  The  Maritime  Zones  of  {[ndia

 (Regulation  of  Fishing  by  Fo-
 reign  Vessels)  Second  Amend-
 ment  Rules,  1991  published  in
 Notification  No.  S.O.  326(E)
 in  Gazette  of  India  dated  the
 10th  May,  1991.

 [Placed  in  Library.  See  No.  LT-
 300/91]
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 74  “

 Standards  of  Weights  and  Measnres
 (General)

 Amendment
 ‘Rules,  ण्  ~

 SAAR  ल  -  te

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  CIVIL  SUP-
 PLIES  AND  PUBLIC  DISTRIBU-
 TION  (SHRI  KAMALUDDIN
 AHMED):  I  beg  to  lay  on  the  Table
 a  copy  of  the  Standards  of  Weights
 and  Measures  ‘General)  Amendment
 Rules.  1991  published  in  Notifica-
 tion  No,  G.S.R.  342(E)  in  Gazette  of
 India  dated  the  15th  July,  1991  un-
 der  sub-section  (4)  of  section  83  of
 the  Standards  of  Weights  and  Mea-
 sures  Act,  1976.

 [Placed  in  Library.  See  No.  LT-
 301/91]

 5,
 ि

 क.

 Review
 -on_

 the
 working  of  and  ध्

 al
 Ber  rts  of  Bharat  Tmmuanologi-

 cale  and
 Butandstratiar for  1989-90 ४
 का  for  Plasma  Research,  Gandhi-~

 nagar  tne  (99:9९ नतम  ele
 मी

 THE  MINISTER  ‘OF  STATE  IN
 THE  MINISTRY  OF  PERSONNEL,
 PUBLIC  GRIEVANCES  AND  PEN-
 SIONS  (SHRIMATI  MARGARET
 ALVA):  I  beg  to  lay  on  the  Table—

 (1)  A  copy  each  of  the  following
 papers  (Hindi  and  English
 versions)  under  sub-section  (1)
 of  section  619A  of  the  Com-
 nanies  Act,  1956:—

 (i)  Review  by  the  Government
 on  the  working  of  the
 Bharat  TImmunologicals
 and  Biologicals  Corpora-
 tion  Limited.  Pulandsha-
 har,  for  the  year  1989-90.

 (ii)  Report  of  the
 Tmmunologicals

 and  Biologicals  Cornora-
 tion  Limited.  Bulandsha-
 har.  for  the  year  1989-90
 along  with  Audited  Ac-
 counts  and  comments  of
 the  Comptroller  and  Au-
 ditor  General  thereon.

 Annual
 Bharat

 aad  े  jologieals  इज ढकच, कचरा इक (मिचनबतला  Ltd
 कै  ह
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 (2)  A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons
 for  delay  in  laying  the  papers
 mentioned  at  (1)  above.

 [Placei  in  Library.  See  No.  LT-
 302/91}

 13  (i)  A  copy  of  the  Annual  Re-
 port  (Hindi  and  English
 versions)  of  the  Institute
 for  Plasma  Research.
 Gandhinagar,  for  the  year
 1989-90  along  with  Au-
 dited  Accounts.

 (ii)  A  statement  (Hindi  and
 English  versions)  regard-
 ing  Review  by  the  Gov-
 ernment  on  the  working  of
 the  Institute  for  Plasma
 Research,  Gandhinagar.
 for  the  vear  1989-90.

 [Placed  in  Library.  See  No.  LT-
 303/91]

 (व)  (i)  A  ccpy  of  the  Annual  Re-
 port  (Hindi  and  English
 versions)  of  the  Bose  Ins-
 titute,  Calc.:tta,  for  the
 year  1989-90  along  with
 Audited  Accounts.

 (ii)  A  statement  (Hindi  and
 English  versions)  regard-
 ing  Review  by  the  Gov-
 ernment  on  the  working
 of  the  Bose  Institute,  Cal-
 cutta,  for  the  year  1989-

 SPlaced  in  Library.  See  No.  LT-
 304/91]

 (5)  (i)  A  copy  of  the  Annual  Re-
 port  (Hindi  and  English
 versions)  of  the  Birhal
 Sahni  Institute  of  Palaco-
 botany,  Lucknow.  for  the
 vear  1989-99  along  with
 Audited  Accounts.

 (ii)  A  statement  (Hindi  and
 English  versions)  regard-
 ing  Review  by  the  Gov-
 ernment  on  the  working
 of  the  Birbal  Sahni  Ins-
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 titute  of
 Lucknow,
 1989-90.

 (Placed  in  Library.  See  No.  LT-
 305/91]

 7  1६
 Annual  Accounts of  Coir  Roard  for

 ०  e  ।
 ccounts  of  Coir  Board  for  a

 सततता.  विन

 Palaeobotany.
 for  the  year

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  INDUSTRY
 (SHRI  ए.  K.  THUNGON):  Sir,  On
 behalf  of  Shri  P.  J.  Kurien,  I  beg  to
 lay  on  the  Table—

 (1)  A  copy  of  the  Annual  Accounts
 {Hindi  and  English  versions)
 of  the  Coir  Board,  for  the
 year,  1989-90  together  with
 Audit  Report  thereon,  under
 sub-section  (4)  of  section  x7
 of  the  Coir  Industry  Act,  1953.

 A  statement  (Hindi  and  Eng-
 lish  versions)  regarding  Re-
 view  by  the  Government  on
 the  Audited  Accounts  >of  the
 Coir  Board,  for  the  year  1989-
 90.

 (2  )

 [Placed  in  Library.  See  No.  LT-
 306/91]  _  ८
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 Re  of  Comptroller and  Auditor
 ि  ?  r_the  year  endedਂ

 ~~  (No.  13  of  1991)

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  FINANCE
 (SHRI  DALBIR  SINGH):  Sir.  1
 beg  to  lay  on  the  Table  a  copy  of  the
 Report  (Hindi  and  English  versions)
 of  the  Comptroller  and  Auditor  Gene-
 ral  of  India  for  the  year  ended  the
 35151  March,  1990  (No,  13  of  1991) —
 Union  Government—Civil  under  ar-
 ticle  151{1)  of  the  Constitution.

 [Placed
 307/91}

 in  Library.  See  No,  LT-


